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Supreme Court
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2597
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Chandran, JJ.), 2026 SCC OnLine SC 1841
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OnLine SC 2721

CIT v. Blue Heaven Griha Nirman (P) Ltd., (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023 SCC
OnLine SC 2717

CIT v. Kamla Chandrasingh Kabali, (B.V. Nagarathna and P.K. Mishra, JJ.), 2023 SCC OnLine SC
2714

CITv. M.R. Prabhavathy, (Sanjiv Khanna and Bela M. Trivedi, JJ.), 2023 SCC OnLine SC 2713

CIT v. Maharashtra State Power Generation Co. Ltd., (S. Ravindra Bhat and Aravind Kumar, JJ.),
2023 SCC OnLine SC 2720

CIT v. Marwadi Shares & Finance Ltd., (S. Ravindra Bhat and Aravind Kumar, JJ.), 2023 SCC
OnLine SC 2719
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CIT v. Saroj Sudhir Kothari, (C.T. Ravikumar and Sanjay Kumar, JJ.), 2023 SCC OnLine SC 2718
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CIT v. Suprabha Industries Ltd., (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023 SCC OnLine SC
2723

Definition of Aravalli Hills & Ranges & Ancillary Issues, In re, (Surya Kant, C.J. and Joymalya
Bagchi and Vipul M. Pancholi, JJ.), 2026 SCC OnLine SC 1843

Definition of Aravalli Hills & Ranges & Ancillary Issues, In re, (Surya Kant, C.J. and Joymalya
Bagchi and Vipul M. Pancholi, JJ.), 2026 SCC OnLine SC 1854
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Depesh Tiwari v. State of M.P., (Aniruddha Bose and Sanjay Kumar, JJ.), 2023 SCC OnLine SC 2727

Gitesh Umakantrao Kulkarni v. Ankita Gitesh Kulkarni, (P.K. Mishra and N.V. Anjaria, JJ.), 2026
SCC OnLine SC 1860

Gitesh v. Ankita, (P.K. Mishra and N.V. Anjaria, JJ.), 2026 SCC OnLine SC 1851

Hira Gobind Bhatia v. State of Central Goods & Service Tax, (Hrishikesh Roy and Sanjay Karol, JJ.),
2023 SCC OnLine SC 2728

lllegal Sand Mining in the National Chambal Sanctuary & Threat to Endangered Aquatic Wildlife, In
re, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 1850

In re: lllegal Sand Mining in the National Chambal Sanctuary & Threat to Endangered Aquatic
Wildlife v. State of Rajasthan, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC
1849

Kavita v. Meena, (Sanjay Kumar and Manmohan, JJ.), 2026 SCC OnLine SC 1855
Khalil Pasha v. Abdul Rasheed, (Pankaj Mithal and Sandeep Mehta, JJ.), 2024 SCC OnLine SC 6484
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Malkit Singh v. State (UT of Chandigarh), (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC
OnLine SC 1848

Maxim Melville Pinto v. Richard R. Pinto, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine
SC 1861

Maxim Melville Pinto v. Richard R. Pinto, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine
SC 1840

Mithilesh Shukla v. State of U.P., (Rajesh Bindal and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 1846
Mithilesh Shukla v. State of U.P., (Sanjay Kumar and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 1865

Naresh Chand v. Mani Mahesh Ispat (P) Ltd., (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC
OnLine SC 1858

Nicky K. Xavier (Dr) v. State of Kerala, (Aravind Kumar and Prasanna B. Varale, JJ.), 2026 SCC
OnLine SC 1856

Nicky K. Xavier (Dr) v. State of Kerala, (Aravind Kumar and Prasanna B. Varale, JJ.), 2026 SCC
OnLine SC 1839

Oriental Insurance Co. Ltd. v. CIT, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023 SCC OnLine SC
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Palani v. Jayaramr, (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 SCC OnLine SC 1862

Parvathamma v. Dr G. Ramakrishna Reddy, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 1867

Parvathamma v. G. Ramakrishna Reddy, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 1852

Patel Joshnaben Pravinkumar Patel v. State of Gujarat, (Manoj Misra and S.V.N. Bhatti, JJ.), 2025
SCC OnLine SC 3766

Patel Joshnaben Pravinkumar Patel v. State of Gujarat, (Manoj Misra and Vijay Bishnoi, JJ.), 2026
SCC OnLine SC 1857

Philips International v. Union of India, (K.V. Viswanathan and Vijay Bishnoi, JJ.), 2026 SCC OnLine
SC 1853
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Reliance General Insurance Co. Ltd. v. Priyanka Das, (J. K. Maheshwari and Vijay Bishnoi, JJ.), 2025

SCC OnLine SC 3765

Sagar v. State of Haryana, (Sudhanshu Dhulia and K. Vinod Chandran, JJ.), 2025 SCC OnLine SC
3761

Sahab Singh v. State of Haryana, (Sanjay Kumar and Sanjeev Sachdeva, JJ.), 2026 SCC OnLine SC
1868

Sapna Flour Mills Ltd. v. Union of India, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023 SCC OnLine
SC 2729

Sheetal Vasant Thakur v. Chirag Arora, (C.T. Ravikumar and Sanjay Karol, JJ.), 2024 SCC OnLine
SC 6483

Sheetal Vasant Thakur v. Chirag Arora, (Sanjay Karol and Manmohan, JJ.), 2025 SCC OnLine SC
3760

Siraj Khan v. Union of India, (Sanjay Kumar and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 1863
Siraz Khan v. Union of India, (Rajesh Bindal and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 1842

Sonal Talpada v. Veerbhan Singh, (Sanjay Karol and Joymalya Bagchi, JJ.), 2025 SCC OnLine SC
3762

Sunder Singh v. Satish Kumar Garg & Co., (Hrishikesh Roy and Sanjay Karol, JJ.), 2023 SCC
OnLine SC 2725

Sunder Singh v. Satish Kumar Garg & Co., (Hrishikesh Roy and Sanjay Karol, JJ.), 2023 SCC
OnLine SC 2730

Tata Steel Processing & Distribution Ltd. v. CCT, (Sanjay Kumar and Vipul M. Pancholi, JJ.), 2026
SCC OnLine SC 1847

Tulasa Muduli v. Bipin Kumar Kuldip, (M.M. Sundresh and Sanjay Kumar, JJ.), 2026 SCC OnLine
SC 1864

Union of India v. Deltatech Gaming Ltd., (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala and Manoj
Misra, JJ.), 2024 SCC OnLine SC 6481

Vijaya Bank v. Ashok Kumar Singh, (J.K. Maheshwari and Vijay Bishnoi, JJ.), 2025 SCC OnLine SC
3763

Allahabad High Court
Avadh Behari Mishra v. State of U.P., (Irshad Ali, J.), 2026 SCC OnLine All 29548

Balaji Infracare (P) Ltd. v. Vikas Sharma, (Syed Qamar Hasan Rizvi, J.), 2026 SCC OnLine All
29544

Bhanu Datta Pathak v. Hardutta Pathak, (Siddharth Nandan, J.), 2026 SCC OnLine All 29546
Bhoorey Singh v. Commr., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 29549

Birbal v. State of U.P., (J.J. Munir and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All 29540
Dharmendra v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 29541

Dileep Kumar Yadav v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 29547
Lallu Ram v. Kumari Devi, (J.J. Munir and Indrajeet Shukla, JJ.), 2026 SCC OnLine All 29543

Neelkanth Entrepreneurs (P) Ltd. v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar
Chaudhary, JJ.), 2026 SCC OnLine All 29550
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Rajesh Kumar Chaurasia v. Suresh Kapoor, (Dr Yogendra Kumar Srivastava, J.), 2026 SCC
OnLine All 29545

Shruti Mishra v. State of U.P., (Rajiv Gupta and Devendra Singh-I, JJ.), 2026 SCC OnLine All 29542

Chhattisgarh High Court

Dhaneshwari Nishad v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2026 SCC OnLine Chh
17546

Dilip Golcha v. Ramesh Sharma, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine Chh
17551

Harish Verma v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh
17553

Jagdeep Ram Deewan v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
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Delhi High Court

Bharti Enterprises v. Superintendent Range 25 GST Division, (Vibhu Bakhru and Tushar Rao Gedela,
11.), 2023 SCC OnLine Del 8953
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